6829 Written Answers
The interim report by Mr. G. L. Moro
was presented to the European Parlia-
ment on the 23rd November, 1965.

The report briefly describes the
efforts made by the India’s Economic
Mission at Brussels to establish bila-
teral contacts with the E.E.C. Com-
mission with a view to  discussing
trade relations between India and the
Community. It analyses the deve-
lopment efforts of India  through
series of Plans and emphasises the

itude of the fi ial  burden
which India has to bear in implement-
ing fourth Five Year Plan and the
need for providing not only financial
assistance but help in the develop-
ment of trade relations for enabling
India to regain international stability
in economic field. The heavy im-
balance which India faces in her
trade with the countries in the Euro-
pean Beonomic Community has been
brought out clearly in the report.

The report recommends Dositive

action on:

(i) coordination of programmes of
the member countries of the Com-
munity in the Credit sector; and (ii)
study of large scale specific —agree-
ments on determined products which
will ensure steady and increasing
flow of exports of Indian products to
4he Community.

The European  Parliament in a
resolution took note of the interim
yeport and invited the Commission of
the EE.C. to intensify itg contacts
with representatives of the Indian
Government with a view to prepare
the opening of real bilateral negotia-
tions between India and the countries
in the Community. It also emphasis-
ed the importance of action for a co-
ordinated  programme of the  Six
member States of the Community in
the field of economic and financial
aid. The President of the Parliament
wag asked to transmit the resolution
on the report to the Commission of
the P F.C. and to member Govern-
ments.
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(c) Government  welcomes the
awarenesg of the European Commu-
nity of the problem which India
faces in developing her economy and
appreciates the 1¢:3>lution passed by
the European Parliament, and hopes
that the initiative taken by the Euro-
pean Parliament would lay the foum-
dation of an abiding relationship bet-
ween India and the European Econe-
mic Community.

Help to Ceylon for Railway Secwriy

2202. Shri D. C. Sharma:
Shri Ram Harkh Yadav:

Will the Minister of Rallways be
pleased to state:

(a) whether it has been agreed to
help Ceylon in reorganizing its rail-
way security measures; and

(b) if so, the nature
proposed to be given?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): (a) Yes.

(b) The Government of Ceylon had
requested the Government of India
for lending them, for two months,
the services of an expert, under the
Colombo Plan, to examine and report
on problems rclating to the Security
Service Organisation of the Ceylon
Government Railways. The services
of the Inspector-General Railway
Protection Force of the Indian Rail-
ways, have accordingly been loaned
to that Government.

of heip

Ferry Service

2293. Shri Vasudevan Nair:
Shri Indrajit Gupta:
Shri Warior:
Will the Minister of Railways be

pleased to state thc amount that is
being spent every year by the Indian
Railways for the maintenance of
Ferry Service across Sahibganj—
Sakrigali Ghat—Muanihari Ghat and
Farakka-Khejuria Ghat?

The Minister of State in the Nimis.
tty of Rallways (Dr. Rasri Subhag
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Singh):  The amounts :pent for ¢he
mantenance of ferry scrvices acros.
Sakrigali Ghat—Manihar; Ghat, and
Farakka-Khejuria Ghat for the last
®wo years are as follows:—

Year Bxpenditure (in lakhs)

N . T TRs
1903-04 3831
39°52

1904-65

These figures are exclusive of ex-
peuditure incurred on major repaire
% vessels in the Marine Workshops
at Mokameh, as and when necessary.
“This expenditure varies from year to
Jyoar and was approximately Rs. 12.00
lkhs in 1964-65, for combined repairs
to vessels plying these services as
wall as across Mahadeopur Ghat—
Barari Ghat and Paleza Ghat—
‘Mahendru Ghat.

Axperts te Mulaya and Singapore

M9, Shri Warker:
Shri Vasudevan Nabr:
Shrt Daji:
Shri Indrajit Gupta:
Will the Minister of Commeres be
Pleased to otate:

ta) whether it is a fact that our ex-
Pports to Malaya and Singapore have
‘dropped heavily in the last quarter of
65

(b, whether it is also a fact that
our trade balances have been almoet
'washed away as a result of the diop
® eXxports, and

we) if so. the reasons therefor”

The Minister of Commerce (Shri
Manubhaj Shah): (a) There has been
& decline 1n India’s exports to Malaya
and Singapore from Rs. 7.29 crores
in 19G4-65 (April-August) to Rs. 5.12
«rores in the corresponding period of
1 965 66

tb) and (¢). The decline has been
thainly in petroleum products. cotton
Jece goods, suiar, cotton and synthe-
vic fabrics and apparel.  Owing to
our inability to export sugur  and
wetroleum producte and the establish-
sent of factories in Singapore for the

w“*
manufacture of textiles and
made garments. India has had
favourable balances of trade  with
Malaya and Singapore in 1963-64 and
1964-65 and the question of trade
balances being washed away by the
decline in exports in the above period
does not arise. Our exports are likely
to pick up in the remaining period
of the year.

ready-

Banglore-Chickballapur - Bangarpet
Rallway Line
2295. Shri Linga Reddy: Wil] the

Minister of Rallways be pleased to
state:

(1) whether a survey hag been made
for the conversion of the Bangalore-
Chick-ballapur-Bangarpet railway
mto Broad Geuge;

(b) whether there ix a great de-
mand by the public for its conver-
sion;

(c) whether the people of Chittoor,
Andhra Pradesh are agitating for a
rail link from Madanapalle to Chinta-
meni; and

(d) the action taken by Government
in this regard?

The Deputy Minister tn the Minis-
try of Rallways (Shri Sham Nath):
(a) and (b). Representations have
been received for the conversion of
the Bangalore-Chickballapur-Bangar-
pet narrow gauge line to broad gauge.
Although no regular survey for this
conversion has been undertaken, in-
vestigations made in this regard re-
vealed that the conversion is  not
financially justified

(c) and (d). Representations have
been received for the construction of
this line. Howcever, this proposal can-
not merit suflicient  priority for  gts
inclugion in the Fourt!, Plan .chemes,
in view of the very himited funds avail-
uble for new lines  Henee no further
action is nroposed at this stage






